
Speech of Hon'ble Mr. Justice Viiender Jain. Chief Justice" Puniab
and Haryana Hieh Court & Patron-in-Chiet Haryana State Lel!al
Services Authority on the occasion of Seminar on 'Eradication of
Female Foeticide' and 'Women Empowerment' held at Courts
Complex" Hansi on 6.3.2008.
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